
NATIONAL COMPANY LAW TRIBUNAL fzE^l
MUMBAI BENCH. MUMBAI

T.C.P No. 94 /(MAH)l2ots
CA No. 16 & 21l20r7 &55/2016

CORAM: Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER TT)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y t.A.W TRIBUNAL ON 22.12.2017

NAME OF THE PAR|IES Aneesha Dutta & Anr.
v/s.

Cycus Technologies hrt. Ltd. & Anr

SECTION OF THE COMPANIES ACT: 397 1398 & 58 of the Companies Act
1956 and 241/242 of t}l.e Companies Act, 2013.

o NAME ESIGNATION

Mr. .fonfurh Paul

qlr^r Ms '(Jy.oilnk^ ldh
i/b V;fr';i Partnets

I 6qnsct

Alor'fi,
Pshfin.r,

ORDER

CA s5/2016 & 16. 2112017 in TCP 94./397-398/NCLT.MBMAH/2015

Bv order of the Bench and as Per the convenience of the Parhes, list this matter on

2.1.2018

sd/- , sd/-
V- NALLASENAPATHY
Member(Technical)

M. K. SHRAWAT
Member oudicial)


